
An hu/ill MAY 5, 1961 Domestic Servants Bill 15844 

Mr. Deputy-Speaker: This debate 
will be carried over to the next 
Session. 

14.33 hn. 

OLD AGE PENSION BILL-

by Shri Aurobindo hosa~ 

Shrl Auroblndo Gbosal (Ulu-
beria): I beg to move for leave to 
introduce a Bill to provide for the 
payment of pension to the aged and 
disabled citizens of India. 

Mr. Deputy-Speaker: The ques-
tion is: 

''That leave be granted to 
introduce a Bill to provide for 
the payment of pension to the 
aged and disabled citizens of 
India". 

The motion was adopted. 

Sbrl Ataroblndo Gbosal: I intro-
duce the Bill. 

1U'm. 
ALL INDIA DOMESTIC SERVANTS 

BILL-contd. 

by Shri B4lmiki 

Mr. Depaty-8peakerl The House 
will resume further consideration of 
the following motion moved by Shri 
Balmiki On the 22nd April, 1981:-

'''!bat the Bill to provide for 
the registration of domestic ser-
vants and to regulate their hours 
of work, payment of wales, 
leave and holidays be taken into 
consideration" . 

()oat of 26 hours allotted for dis-
cussion of the Bill, 15 minutes were 
taken on the Dnd April, 1981, and 2 
hours and 25 minutes are now avail-
able. 

Shri Balmiki may now continue his 
speech. 
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